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भारत िनवा	चन आयोग 

——— 
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 fnfnfnfnukad% 15ukad% 15ukad% 15ukad% 15    flrEcjflrEcjflrEcjflrEcj] 2021@] 2021@] 2021@] 2021@24242424    HkknzinHkknzinHkknzinHkknzin] 1943 ] 1943 ] 1943 ] 1943 (‘kd‘kd‘kd‘kd) 
laŒlaŒlaŒlaŒ    100/िबहा.-िव.प./04/2021-एम.एल.ए. (1)— यतः, िबहार रा
य क� िवधान सभा के सद�य� �ारा िवधान प�रषद के िलए 

िनवा�िचत �ी तनवीर अ�तर, का �थान उनक� पदाविध, जो िक 21.07.2022 सिहत उस तारीख तक थी, के समा, होने से पवू� उनक� म/ृय ुहोने के 

कारण 09.05.2021 से �र4 हो गया ह;ै और 
यतः, इस :कार ह;ई �रि4 को भरने के :योजन से एक उप िनवा�चन आयोिजत िकया जाना ह;ै  
अतः, अब, लोक :ितिनिध/व अिधिनयम, 1951 (1951 का 43) क� धारा 151, धारा 39 क� उपधारा (1) और धारा 56 के अनसुरण मD, 

भारत िनवा�चन आयोग एतद�्ाराः- 
(अ)  िबहार रा
य के िवधान सभा सद�य� स ेयह अपेGा करता ह ैिक वे 06 अ�ूबर, 2021 (बुधवार) से पवू� तथा उ4 अिधिनयम और 

तHीन बनाए गए िनयम� और उनके तहत जारी िकए गए आदशे� के उपबJध� के अनसुार रा
य क� िवधान प�रषद मD उ4 �रि4 को भरने के :योजन से 
एक Kयि4 िनवा�िचत कर दD;  

(आ)  उ� िनवा"चन के संबंध म(:- 

(क) नाम िनदMिशत करने क� अिJतम तारीख              – 22 िसतOबर, 2021 (बधुवार); 
(ख) नाम िनदMशन क� सवंीGा क� तारीख               – 23 िसतOबर, 2021 (गQुवार); 

(ग) अRयिथ�ताएं वापस लनेे क� अिJतम तारीख               – 27 िसतOबर, 2021 (सोमवार); 
(घ) वह तारीख िजसको यिद आवTयक ह;आ तो मतदान होगा      – 04 अ4ूबर, 2021 (सोमवार); और 
(ड.) वह तारीख िजससे पवू� िनवा�चन सOपJन करा िलया जाएगा    – 06 अ4ूबर, 2021 (बधुवार); िनयत करता ह;ै और 

(इ) 09:00  बजे पवूा�V स े04:00 बजे अपराV तक का समय उस समय के Wप मD िनयत करता ह ै िजसको, यिद आवTयक ह;आ तो, 

िविनिद�X तारीख को मतदान होगा। 
आदशे से, 

सुमन कुमार दास, 
सिचवA 

 

ELECTION COMMISSION OF INDIA  

——— 

NOTIFICATION 

Nirvachan Sadan, Ashoka Road, New Delhi-110001 Dated: 15
th

 September, 2021@@@@24, Bhadrapada,         

1943 (Saka) 

No.100/BR-LC/04/2021-MLA (1): - Whereas, the seat of Sh. Tanveer Akhtar 

in the Legislative Council of the State of Bihar, elected by the members of the 

Legislative Assembly of the State, has become vacant on 09.05.2021 by the reason of 

his death, before the expiration of his term of office which was up to and including 

21.07.2022; and  

WHEREAS, a bye-election is to be held for the purpose of filling the vacancy so 

caused;  

NOW, THEREFORE, in pursuance of Section 151, sub-section (1) of Section 39 

and Section 56 of the Representation of the People Act, 1951 (43 of 1951), the Election 

Commission of India hereby-   

(A) calls upon the members of the Legislative Assembly of the State of Bihar to 

elect, before 06th October, 2021 (Wednesday), and in accordance with the provisions 

of the said Act and of the rules and orders made thereunder, a person for the purpose 

of filling the said vacancy in the Legislative Council of the State;   

(B) appoints, with respect to the said election; 

(a) the 22nd September, 2021 (Wednesday), as the last date for making 

nominations; 

(b) the 23rd September, 2021 (Thursday), as the date for the scrutiny of the 

nominations; 
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 (c) the 27th September, 2021 (Monday), as the last date for the withdrawal 

of candidatures; 

(d) the 04th October, 2021 (Monday), as the date on which a poll shall, if 

necessary, be taken; and  

(e) the 06th October, 2021 (Wednesday), as the date before which the 

election shall be completed; and 

 (C) fixes the hours from 09:00 am to 04:00 pm, as the hours during which the 

poll shall, if necessary, be taken on the date specified above for the election. 

By order, 

SUMAN KUMAR DAS, 

SECRETARY. 
———— 
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